365 Bills Introduced

The motion was adopted
SHRI CHITTA BASU: | introduce the
Bill.
17.20 1/2 hrs.

CONSTITUTION (AMENDMENT) BILL"

(Substitution of new article for Article
263)

[English)

SHRICHITTABASU (Barasat): |begto
move for leave to introduce a Bill further to
amend the Constitution of India.

MR. CHAIRMAN: The question is:
“That leave be granted to introduce a
Billfurtherto amend the Constitution of
India.”

The motion was adopted

SHRI CHITTA BASU: | introduce the
Bill.

17.21 hrs.
CONSTITUTION (AMENDMENT) BILL"
(Insertion of néw Part XIA)
[English)

SHRICHITTABASU (Barasat): Ibegto
move for leave to introduce a Bill further to
amend the Constitution of India.

MR. CHAIRMAN: The question is:

“That leave be granted to introduce a

Billfurtherto amend the Constitution of
India.”

PAUSA 8, 1911 (SAKA)

Bills introduced 366
The motion was adopted

SHRI CHITTA BASU: | introduce the
Bill.

17.21 1/2 hrs.
CONSTITUTION (AMENDMENT) BILL*
(Insertion of new article 16A)
[English)

SHRICHITTABASU (Barasat): Ibegto
move for leave to introduce a Bill further to
amend the Constitution of India.

MR. CHAIRMAN: The question is:
“That leave be granted to introduce a
Billfurther to amend the Constitution of
India.”

The motion was adopted

SHRI CHITTA BASU: | introduce the
Bill.

17.22 hrs.
CONSTITUTION (AMENDMENT) BILL®
(Amendment of the Preambile, etc.)
[English)
SHRIRAMNAIK (Bombay North): Ibeg
to move for leave to introduce a Bill furtherto
amend the Constitution of India.

MR. CHAIRMAN: The question is:

"That leave be granted to introduce a
Billfurther to amend the Constitution of
India.”

The motion was adopted

*Published in Gazette of India Extraordinary, Part H, Section 2, dated 29.12.1989.



